
FORMA
PUBLIC ANNOUNCEMENT

(Regulation l4 ol'lnsolvenc\ and Bankruplc) Boa-rd ol lndia (Voluntary l-iquidation Process) Regulataons. 2017)

FOR THE ATTENTION OF STAKEHOLDERS OF
"INDIAN TRANSELECTRIC COM PANY LIIITITED"

Notice is hereby given that the INDIAN- TRANSELECTRIC coMpANy LIMITED has commenced voluntary
Iiquidation on 03-03-2020.

The stakeholders of INDIAN TRANSELECTRTC COMPANY LIMITED are hereby called upon to submit a
proofoftheir claims, on or before 03-04-2020, to the liquidator at the address mention against item 7.

The financial creditors shall submit their proof of claims by electronic mode only. All other stakeholders may
submit the proofofclaims in person, by post or b), electronic means.

Submission offalse or misleading proofs ofclainr shall attract penalti

Ravi Sharma
Liquidator

Date 03-03-2020

Place: New Delhi

C
z,----'<-

I Name of Corporate Person INDIAN TRANSELECTRIC COMPANY
LI MITED

2. Date of incorporation of corporate person 26.03.2007

J. Authority under which corporate person is
incorporate / registered

Ministry ol Corporate Affairs
The Registrar of Companies, NCT of Delhi

4. Corporate ldentity Number of corporate
person

u2925 5DL2007 PLC I 6 I I 04

5. Address of Registered Office and principal
office

Regd. Off: 26, Shivaji Marg, Najafgarh road
Industrial Area, New Delhi ll0 015

6. Liquidation commencement date of corporate
person

03.03.2020

7. Name, address, email address, telephone
number and the registration number of the
liquidator

Name: Ravi Sharma,
Add: D-63, JFF Complex Jhandewalan
New Delhi - I 10055, Email id:
ip.ravisharma@gmail.com, Mobile No.:
9911919008 ,1. P. Registration No.:
IBBVTpA-002/tp-N001 97l20 I 7-l 8/l 0563

8. Last date for submission of claims 03-04-2020

IBI]VIPA 197 t2017-18n0563


